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(c) whether Government have de-
cided to establish a plamt in the State
of Mysore also?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF ELECTRONICS, MINISTER OF
HOME AFFAIRS, MINISTER OF
INFORMATION AND BROADCAST-
ING AND MINISTER OF SPACE
(SHRIMATI INDRA GANDHI): (a)
Apsrt from the Tarapur Atomic
Power Station which hag already been
commissioned, three Atomic Power
Stations are likely o pe established
m the country in the pear future,

(b) These stations will be located
at Rawatbhata (Rajasthan), Kalpak-
kam (Tamil Nadu) and Nerora (Uttar
Pradesh) respectively.

(¢) A decision on the location of
an Atomic Power Statiom i the
Southern Electricity Region (which
includes the State of Mysore) can be
taken only after the Site Selection
Committee which has already been
-constituted by the Department of
Atomic Energy submits ita final report

and it is considered by the Goverm-
ment.

——

12 hes.

‘CALLING ATPTENTION TO MAT-
TER OF URGENT PUBLIC IM-
PORTANCE

ReporTED POWER sSHORTAGE N U.P.

SHRI 8. M. BANERJEE (Kanpur):
I call the attention of the Minister
of Irrigation and Power to the fol-
lowing matter of urgent public im-
portance and I request that he may
make a statement thereon:

“The reported power shortage in

UP resulting in partial olosure of
textile mills, engineering units
and Defence production fectories.”
THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL). The
power supply position in Uttar Pra-
desh is at present tight. As against
an average daily requirement of
energy of 24.3 million. ynits per day,
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the average availability during the
next eight months will be eonly of the
order of 21 million units per day.
There is thug a shortage to the extent
of 3.3 million units per day. A relief
of about 1.1 million units per day,
0.7 million units from Bihar and 0.4
million units from Madhya Pradesh,
has been poisible at present. This
has helped to mitigate the shortage
to the extent of 1.1 million units per
day. There is also shortage in peaking
capacity at present. As against the
peak requirement of about 1500 MW
in the State, the availability is only
about 1100 MW, leaving a gap of 400
MW. This i3 being met by rostering
of loads and by imposing restrictions
on peak loads. Drought conditions pre-
vailing in the State as a result of
failure of rains, besides reduced
availability from the States major
hydro storage project Rihand, have
also resulted in increased demand
for power from tubewells and other
agricultural consumers who have to
tap all the available sub-soil water
for rabi cultivation.

The U. P. State authorities had
passed orders in August 1972 for
staggering of holidays of industrial
consumers, 25 per cent cut in con-
sumption and reduction in the even-
ing working hours of shops and com-
mercial establishments with g view to
keep down the peak.

The U.P. State authorities have
from 18-11-1892 imposed cuts on sup-
ply of power to consumers in urban
areas except continuous process in-
dustries, hospitals, defence installa-
tions and essential services like
water supply between the hours
8 amMm. to 2 pM. daily. During this
period, all the tubewells and ofther
agricultural consumers will be given
supply. This arrangement will
continue only upto the end of 30th
November 1972, where-after urban
supplies to domestic and other con-
sumers are proposed to be restored.
However, there will be cut on indus-
trial consumers from 2 p.M. to 3 B.M.
During this period, supply of power
for tubewells will be shut down
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Except for these hours, power supply
to the tubewells in the rural areas
will be maintained for 18 hours.
This cut from 8 AM. to 2 P will
not affect the textile mills and en-
gineering units who work two zhifts
u day. Improvement is expected
with the commissioning of the first
100 MW unit at Obra Thermal Power
Station Extension, which is expected
in January 1973.

SHRI S. M. BANERJEE: Sir, I
must explain my surprise over the
statement, The hon. Minister perhaps
does not know what has happened,
what a terrible crisis is there in
Uttar Pradesh now. It is a sad com-
mentary on our planning that even
after 25 years of freedom, with a
most powerful government at the
Centre aad also less powerful but still
powerful governments in the States,
this power crisis has taken place in all
the States, and the worst-hit is Uttar
Pradesh,

In reply to my Short Notice
VQuastion No, 2 dated 15th June, 1872
regarding power shortage in Uttar
Prade:h, Dr. K. L. Rao had said that
‘it is true that there is heavy short-
age of power in Uttar Prade'h; it is
as much as five million units a
day. We are trying to get power
from D.V.C. We are also trying to
see whether some more  projects
could be set up to produce power”.
He alsg said that “for two or three
years, the power position in Uttar
Pradesh will be difficult.” So for two
or three years, the power situation
in Uttar Pradesh will be difficult.
Now, what is the position in UP- to-
dayp

I have got the figures showing that
nearly 600 registered factories, in the
large, medium and small ccale sector,
are paralyzed resulting in loss of
production and wages. Hundreds of
other unregistered ones are also
suffering. The bigger industrial
unit~ which were working round the
clock were forced to forego the work
and close down one ghift. The hoa.
Minister said that those textile mills
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and engineering units which were
working two shifts only will not be

affected. I have all regard for him,
but I pity his ignorance. All the
textile mills in the country are

working round the clock and their
sh.fts are from 6 A.m. to 2 p.M., 2 P
to 10 p.M. and from 10 p.M. to 6 A.M.
That is how the textile mills are
working. There are certain con-
tinuous process factories like rayon,
engineering units and also some
factories in defence, which are
working round the clock. In Kanpur
itself, all the textile mills had to
close one shift, rendering about
25,000 regular workers as idle, and
they will be getting only half the
wages, whereas the temporary workers
and substitutes will not get anything,
and they will be forced to sit idle
and face unemployment on the
streets. He said that the defence units
will get it. But I am told the power
crisis has to be shared by everyone.
In Kanpur, there are four defence
factories and all of them have been
threatened with power cut. If the
situation does not improve within
a week, there is going to be a drastic
cut in defence production when the
country iz needing sophisticated
weapons and other equipment for the
army.

MR. SPEAKER: It is not that
every day we should be having long
speeches, It should be exceptional
depending on the subject. Please

come to your question,

SHRI S. M. BANERJEE:
explain the case before he answers.
What is the production in UP?
Yesterday it was only 650 MW as
against the installed capacity of 1499
MW. What is the price at which
electricity is given to HINDALCO,
the alumirium corporation headed
by Birlas? Even the employers have
come out openly against it. There is
agreement for 25 years with Birlas
and they are getting 50 M.W. They
have been assured more, as if the
Rihand detm was constructed only for
Birlas. There is no cut for them
wheteds textile mills and éenginéering

Let me
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{Shri S. M. Banerjee]

units are suffering. But for Indian
Explosives headed by foreigners and
‘HINDALCO headed by Birlas there
is no cut. Birlas get the power at
1.89 paise per unit whereas the cost of
production is 8.5 paise, and whereas an
ordinary consumer like myself and
yourself pays 38 paise per unit. The
peasants are supplied power at the
rate 18 paise or running the tube-
wells for the rabi crop. Only,
‘Birla, the poorest man in the country,
getg it at less than 2 paise. I want to
know whether it is a fact that UP
‘Government has asked the permis-
sion of the Centre to import gene-
rators and turbines for producing
400 MW? A solemn promise was
made by the Centre but they have
not fulfilled itt TUP Government
was assured by the Centre that they
will get some power from Badarpur.
What has happened to it? May I
‘know whether it is a fact that the
Delegated Legislation Committee of
the UP Assembly has unanimously re-
commended the take-over of HINDA-
LCO because HINDALCO cannot be
taken over by the State under the
Conatitution and only the Centre can
take it over? Apart from Kanpur,
in Banaras, Moradabad and other
places also there is power shortage.
What is going to happen to the small-
scale industry and to the big factories
where thousands of workers are
facing starvation?

Let him talk to the Irrigation Min-
ister of Uttar Pradesh. . .

MR. SPEAKER: He should con-
clude now.

SHRI S. M. BANERJEE: I have not
taken even tem minutes.

MR. SPEAKER: It was decided in
the BAC that the Calling Attention
should be over in half an hour,

SHRI S. M. BANERJEE: If the
sgituation Is going to deteriorate, we
.are not going to take it lying down.
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Not only the agriculturists and wor-
kers but even the irade chambers
have come out against this cut, blam-
ing both the Central and State Gov-
ernments. Unless the Minister goes
there and tries to solve the problem,
there is going to be unprecedented
labour trouble. This is a man-made
problem, created by thc powerful
government of the State. We are not
going to take it lying down,

THE MINISTER OF IRRIGATION
AND POWER (DR. K. L. RAO): It is
true that in UP. and many other
parts of the country there is ghortage
of power. There is a slight improve-
ment at the moment, As mentioned
in the statement by my colleague, the
shortage is in two respects—one is
energy and the other its peak power.
The shortage of energy is 3.3 million
umits a day and out of that, thanks
to the Bihar and Madhya Pradesh
Government, they are getting about
1.1 million units, leaving a deflciency
of about 2 million kw. hours per day,
which is about 10 per cent nf the total
power that ig available in the State.
A shortage of ten per cent of the re-
quirement is not considered a wvery
big one. It can be managed by the
electrical system by imposing a ten
Pper cent cut,

Here the main difficulty is during
the peak period when they require an
extra power of 400 mw., Now agri-
cultural pumping is done throughout
the day, all the 24 hours, They find
that from the 30th November they
have to cut it down by six hours a
day. The difficulty is not the shor-
tage of energy as such but shortage
during peak period, especially bet-
ween 5 pm. and 7 pm. At that time
they cannot meet the whole load.
Therefore, they propose to cut it down
during that period both for agricul-
ture as well ag industry.

Coming to the question of textile
mills, it is true that in Kanpur there
are ten textile mills and the total
demand is 26 MW, Each textile mill
Is drawing more than 1 mw power.
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Here also they are given two shifts. For
these two shiffs the supply is enough.
I understand from the U.P. Electricity
Board Chairman that they are pre-
pared to allow the machines to be
run for seven days a week. So, ins-
tead of cutting down supply on a
holiday, they are prepared to run it
on a Sunday also,

SHRI S. M. BANERJEE: We are
not prepared to work on holidays.
Vou have created this situation.

DR. K. L, RAO:; As an incentive,
the Electricity Board hus said that
while the cut in the day time will be
25 per cent, it will be only 124 per
cent in the night. In an emergency
like this, when there is shortage of
power we have to do this.

SHRI S. M. BANERJEE: What is
the emergency? This is not an emer-
gency, This ig deliberate negligence
on the part of both the governments.

DR. K. L. RAO: As I pointed out in
a statement which I laid on the Table
earlier, this year there is an emer-
gency, The production of hydro-
power has come down very conside-
rably. The Rihand project, which
stores up water, now has only half
the normal quota of water. Apart
from this, there are drought condi-
tions. The shortage in the hydel sec-
tor has affected us very much. In
fact, the position in U.P. is better as
compared to other States. For the
rest of the months the position will
be more difficult. When the obra
unit comes up in January, it will- give
considerable relief. It has been
agreed that when the Badarpur unit
comes up, one-third of the generation
would be given to UP.

So far as the taking over of Hindal
Company is concerned, I do not know
anything about the subject.

SHRI S. M. BANERJEE: What
about the U. P. Government’s request
to import 400 MW turbine generators?

in UP. (CA)

DR. K. L. RAO: The Uttar Pradesh
Government wanted to import 400
MW generators to make up the short-
age of power, not the present short-
age. There is a shortage of power in
U.P. and there is more demand. From
the demand point of view, the load
in U. P is going high up. Therefore,
they wanted that the power system
must be increased by 400 MW by

importing generators to meet their
demand. That is under discussion

with the Government of India.
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DR. K. L. RAO: As 1 submitted
earlier, at the moment, for tubewells,
the power iz supplied for all the 24
hours. There is no cut. This is the
information I have got from the
Chairman, U.P. Electricity Board. I
verified it from the Chairman one
hour before I came here. 1 had a
talk with him. According to the
Government of U.P., there is no cut
for tubewells. In fact, their load is
as much as 365 MW. That is a very
heavy load. They are supplying
power for all the 24 hours. But in
order to get over the trouble, they
want to reduce it from 30th Novem.-
ber, from 2 p.m. to 8 p.m., that is,
for six hours. They will supply
power for 18 hours and they will
have a cut for six hours in the agri-
cultural sector,

About the Nangal Fertiliser factory,
it is a continuous process and we can=
not shut down. . .

SHRI 8. M. BANERJEE: Why
don't you increase the price?

DR. K. L. RAO: I do not yield to
the hon, Member. The product pro-
duced there is aluminium and that is
most essential for electricity itself,
for electricel wires and electrical in-
dustries, Aluminium is very much
required. In fact, there is =a
shortage. It is very important indus-
try.

SHRI INDRAJIT GUPTA (Al-
pere), Sir, the Chairman of the U.P.
Electricity Board who has just in-
this power phortage can be alleviated
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that tubewells have not been affected
by the power cut—I do not know
whether it is correct or not—the same
gentleman is reported in the press
having made an allegation—I quote:

“For the past 10 months, the
Union Ministry of Industrial Deve-
lopment has not cleared the 400
MW project although five foreign
firms have expressed willingness
to start thermal plants, If the pro-
ject was immediately cleared, the
power situation could improve by
1875.”

This is one thing. Of course, he made
a brief reference to this a little while
ago. Here is a public allegation being
made by the Chairman of the U.P.
Electricity Board. So, I am seeking
further information and clarification
from Dr. K. L. Rao on this particular
point,

There is another item of news ap-
pearing in the U.P. press which says:

“The Harduagasnj and Panki
power stations are virtually at a
stand-still due to wvarious reasons.
Machines generating nearly 350
MW of power are lying in the open
for servicing overhauling and
various sorts of repairs,

“The truth lies in the inefficien-

ey of the U.P. Government and
the U.P. Electricity Board to  get
the machines serviced and re-

paired in proper time.”

I would like to know from him
whether he has any information
about this serious allegation about
the non-commissioning of Hardua-
ganj and Panki power stations be-
cause of the failure to service and
repair these machines, If that is a
fact, then surely, in the face of a
crisis Hkeé this, the Centre hds also
got somé duty to perform. I want to
know whethér they have offered any
help or whether they are willing to
take steps to see that these machines
are put back into operation, so that
this power shortage cah be alleviated.
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DR. K. L. RAO: As I have sub-
mitted earler, the UP. Government
wants the import of 400 megawatt
machines in order to reduce the de-
lay in commissioning, in order to
reduce the delay in production
of power. This subject has been
under consideration and no final
decision has been made. Evidently,
this is because we are com-
mitted to the policy of indigenous
manufacture; we want to get as many
machines manufactured in the
country as possible. In the context
of that, the possibility of manufac-
turing in the country is being exa-
mined, and no final decision has been
made on that,

With regard to the other questions,
in Harduaganj two units of 55 mega-
watts of power, each, have gone out

of order one week back. Those
machines were made in India: they
are indigenous machines, Urgent
steps have been taken to see that

they are repaired; the experts have
becen sent, the repair staff have been
sent. The Chairman, Electricity
Board, tells me that next week it
will be possible to get them repaired.
We are hoping that  thore two
machines will come back commis-
sioned next week.

Apout Panki, in one of the units a
blade has got broken and that will
take 7ome time to be repaired.

12.28 hrs.
PAPERS LAID ON THE TADLE

InpIAN TELEGRAPH (SEVENTH AMEND-
Ment) Rupes, 1972

THE DEPUTY MINISTER IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI B. SHANKARA-
NAND): On bkehalf of Snri H. N.
Bahuguna, I beg to lay on the Table
a copy of the Indian Telegraph
(Seventh Amendment) Rules, 1072
(Hindi and English versions) publishcd
in Notification No. G.S.R. 1161 in
Gazette of India dated the 23rd Sep-
tember, 1972, under sub-section (5) of
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section 7 of the Indian Telegraph A-t.
1885 |Placed in Library. See No. LT-

2°52/77].

PART RFPORTS oOF THE COMPTROLLER

AND AUDITOR GENERAL IN RESPECT OF

HiNpustan MacuiNe Toous Lrp., Fer-

TILIZERS AND CHEMICALS, TRAVANCORE
Ltp. ETC.,

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI K.
R. GANESH): I beg to lay on the Tabls
a copy each of the following parts of
the Report of the Comptroller and
Auditor General of India for the year
1969-70—Union Government (Com-
mercial), under article 151(1) of the
Constitution: --

Part IX—Appraisal of the work-
ing of the Hindustan Mach-
ne Tools Limited. [Placed in
Library. See No. LT-3733/
72].

Part X—Appraizal of the working
of the Fertilisers and Chemi-
cals, ‘Travancore Limited.
|Placed in Library. See No.
LT-3754/72].

Part XII—Individual irregulari-
ties noticed in the Under-
takings not taken up fer com-
prehensive appraisal by the
Audit Board and a resume of
the Reports of the Company
Auditors. [Placed in Library.
See No. LT-3755/172).

NOTIFICATIONS UNDER ALL INDIA SER-
vices Act, 19851,

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF FERSON-
NEL (SHRI RAM NIWAS MIRDIIA):
I beg to lay on the Tablx a vopy each
of tae fcllowing Notifications (}indi
snd English versiong) under sub-



